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May !‘ seek one clarification from Shri
NEP, Salve ?

MR, DEPUTY-SPEAKER : He oan vock
a clarification from the Minister and not feem
a member, When he speaks he can have his
“y.

SHRI K. BALADHANDAYUTHAM
(Colmbatore) 1 T welcome this amendment
for the simple reason that it will add to the
rosources of the Government, though not
further the socio-economic objectives about
which Shri K. R. Ganesh elaborated the
other day, becawse it does not requive any
argument now that the achievement of the
socioeconomic  objective through the method
of taxation has proved a failuce in the last two
or three years, We are celebrating the Silver
jutulec of the failure of the policy of taxation
with sotio-economic objectives . . .

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI K, R.
GANESH) : This refers only to direct taxes,

SHRI K. BALADHANDAYUTHAM :
Even in the field of direct taxation the socio-
economtc objective is not being achieved, bes
cause the reply came from Shri Piloo Mody
immediately that they were not going to pay
the taxes . . ,

MR. DEPUTY-SPEAKER : The hon.
Member can continue his speech on the next
day.

15.28 hrs.

MOTION RE: SEPARATE CENTRAL
SCHEMES FOR DEVELOPMENT OF
BACKWARD AREAS

MR. DEPUTY-SPEAKER ; We shall

SHRI P, K. DEO (Kalabandi) : May [
submit that more time should be given ?. . .

MR. DEPUTY-SPEAKER : Let me
finish what 1 am going to say, I have not
even finished my sentence,

This is & subject in which many Members
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develapment of dackward 966
areas { Moin.)
we are taking up another matter. Thevefore,
I would request that the Members who speak
will kindly be as brief and precise and
ingisive as possible,
Now, Shri Nathu Ram Ahirwar.
SHRI P. XK. DBO : May I submit that
this is & wvery important subject ? We talk
of socialism and all that, There is appalling
regional imbalance, It would not be pessible
to do justice to the subject if we have only

two hours. So, I submit that more time
should be given . . .

MR, DEPUTY-SPEAKER : Let us sce,

SHRI P. K DEO : ... So, I submit that
at your discretion you many extend it by one
hour, I think that is the sense of the House
also.

SHRI B.K. DASCHOWDHURY (Cooch-
Behar) rosg-w

MR. DEPUTY-SPEAKER : Before we
begin, more time is wasted on this.

SHRI P. K. DEO: We should have at
least three hours.

SHRI B. K. DASCHOWDHURY: 1
have submitted one amendment to the
motion,

MR. DEPUTY-SPEAKER : We will see
about it. We have not come to that stage,

ot vy v wfgeee (Sawmg)
ey wewy, & frefafee swm
Farg: :
Toxmamarug § fFriw ¥
firer® ft¥ A qoff v wlw, wer wiw
# grRaee ot Ragre § ey amgg,
& forg gww oqw ¥l frere ded
wreey Ay omg arfe ¥ dy arer frwrar-
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fag gaet @ & T GEWR SR
v P ag oA § 0 v wgdw oot
wrr wF A v @y o A
ae o wiw, &N O o 6
g ¥ ¥ wifig ate Rrr avandt o
qeee & fag qeite guit ar qwN
AR I qQE W Q94T Ay § oA
qoRg wt w1 N are gre ¥ B
wfgd | ay feard ramal A we
Freey afes sara ¥ar wfgd o ag e
wed ¢ st aqw Ffawlfag @it =
fasre s gy £

gt T T wf Afat @, @,
wq, ¥, oy anfy St AN Q)
AR AT AT Y 1 AW aF I§ qA
1 2 I wE fear rar ) Aww-
™ &t gavyl fael Fatw § qam
&t 3§ ager vt wgar § o gud et
q ardr @A &1 1930 F gaer aF
frar war o % @F wRET cam wATEY
TqT 97 | Ag ARNT F A wr T
399 g3 a1 5 afx uerams A &
T 93 OF iy 347 far amg A ad
o ¥ Frewr & oorg A R e
fwnny, AW w1 § T afew
I R fy & A wF rol¥ Wy gt &
Y fae gwar § o S0 owde)
#q¢ ar T ] FRA § Wy
WAl BT XA Ay FAT Y0 A I A-
¥ qrft of @ s fewrd o
glrard Sosew Y gAML R At ¥
g g

v oy & are s o e Q-
ad & | doar ofr 9¢ aremy wiw W
qTi ¥ 1958 ¥ ge fiear v Qv
e o ¥ xaw g aw e e A
BT ¥ (g W T S W Y
¢ Afer wowron il o off B
w1 oy Gertomed Mok
% wre e Wi Y Ay e



g

&mﬁwaﬁ@*m“‘“
W o ¥ e mtﬁﬁﬁwm
LT A

4, Swwry s wrge § aeT g
o fewrl A gy g e ¥
foorf X §1 agtoc @@ g A

AT el et e gt

FRAAE H qF a0 2w e
m@“klmgﬁeifm LAl
sgdm ¥ oF wlamore w sreerr
i T ot e § 7 Rur w99
b d FﬂTﬁ o Aoy {tﬂ'
oy

.Wmﬁmma%ﬁﬁm |

At &1 o gw I O a1 -
afedt & gt o< wTCwy W & fag
R NI A BT
aTeT T &1 A I g oy Ay
agh T R AT g A A EA g, R
sErarard fe v dar Adi § v v
T §fe AT AR TT I T g, ot ¥
areA faay & o), Afw agh a3 Igw
whtwg aff & froag 9% @ e
W @ Rt awert ot eavT
g

m “ﬂ’ﬂm Qamm
anrfmwifﬁm war § i 3wt
A *7- wabre Fror § 1ot oo R
o g frwelt §, A6 SasT TR AT
o '!‘ !if ﬁm -mrt: W*

SRAM Mrm (ma’

e W el S

%m;mm e
 areas (Motn.)

s gt et R
¥ o ST R G e

g W @ e gerdh o R Ry

T T @Y R ok e

aft fredir ) osfwe 49 ¥ v

ok & ol gy &, A Y e A AR

wU T B s goeTd il
g ST Oweh Y, 6 gER R
fvra &% . ? deed & aars o
8, few aver wraifee 7GRy iy ¥
twmerfar aff gawd g
Mm%wﬁwira‘rww@;

R ¥ e awd e
woe, sfewyt aYx e aga o
o Y agt A A e ¥
“sTewm o o1 v § 1wt vT WK
fren oft woft o g §1 @
orgear &1 goere st § O e
ag e dAfaw aff d, cofed agt
'“m ‘Tﬁ oY m‘mﬁ&!ﬁm

1
i?
-

3



71 Schanes for

[of 7mq To wfigewre)

vl & wreah oandf | wer SR wOETC
¥ Yur foar § Fs ot @t gt o o
o} 5, T dew dew ate fawelt ¥
w ¥ fgme & ol | gab aae
o admafr wgr wewA Al amd
fiemmrmrongg § fr d IRfoe ¥
#%59qd & A s ATy ax ww frew
AN ¥ A gafy feedlt ol wvg mgd
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FTTATY SMF JOHT fawre gy ol o
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Y FT A X FAE I &
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a1 TR agr wY, o, werq,
T T AT an § B v g
ot &t i Aasd §, Soer A ¥ an
W o T s §, Y o gy
qgt & W17 o ofr & @ § 1 Al Ry
¥ fag ot 1t o sqaem At 8
qafgat &t X @ A hA Hew o
Tyar § onl YR & Y 1 A e A
WA T 5 g AT a4 o ¥
are] fexsft wwamg, say ¥
faarg ) gr-

SHRI B. V. NAIK (Kanara): On a
point of order You wanted this to be & sart
of a general discussion. Luckily we have jn
our midst our Planning Ministers, I wonder
whether it would not be fitting if the scope
of the discustion on this is broadened to cover
the entire backward areas. «(Interruptions.) We
hmmbuﬁtmdmammdmmu.lfhh
#oing to be considered tomorrow also, our
amendments and motions will he in time,

MR. DEPUTY-SPEAKER : We shall do
soething af that stage,

H

AUTUST 16, 1972 drwlopment of bucdhsbard m

areds {Motn,)

SHRI P. K. DEO : You should extend
the time to three hours.

ot wy wwm afpeare : Fareaw
wgwa, % a9k &y A W xafig
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g brw gRAver ¥ F oAl
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Wy anr o wifygld ) el s ¥
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gt & A 1T quTR FEROE

MR. DEPUTY-SPEAKER :
moved :

“That this House s of opinion that
separate development central schemes be
undertaken for the backward areas i the
country, such as Eastern U. P, Bundel-
khand in Madhya Pradesh, Chhota Nagpur,
in Bibar so that thesc arcas may not lag
behind other developing areas™.

Three are a number of amendments given
aotice of by Members, The amendinents of those
who had given them in time had been carculated.
A number of amendments were sent only today.
In view of the importance of the subject, and
Members are very much tavolved in it as they
should be, and because the last two days were
holidays, I shall accept all the amendments
given notice of even today, with the difference
that thosc Members who gave amendments
only today, when they stand up to move their
amendments, would read them out because
they have not been circulated,

SHRI P, K. DRO : They vould be circur
lated now,

MR. DEPUTY.SPEAKER : Thete &
some physical lhmit ®0 what could be done.
The time sllotted is Hmited and even with
extepsion of tisne, it will not be possible to
give the members as much time as they would
like. Therefors, I will yequest bown, member
to be preciss, Very often, when you are
precise, you sre more effective.

SHRY BIBHUTI MISHRA (Motthari) : I
beg to move ¢

Thiat in the mstion,—

Jir Gn Bihas™ inbailtise—

Motion

SRAVANA 25, 1806 (S4X4)  dhowinpromt of backwerd

s
arsas (Moin.)
“Banthal Pirgduds, Aliwe and other
places in Bihar where Dhangur and
Musshars are Hiving" (1)

S8HRI 8, C. BESRA (Dumka) : I beg to
move :

That ia the motion,—

after “Chhota Nagpur” insert—

“and Santhal Parganas District™ (2)

SHRI KARTIK ORAON (Lohardags) :
I beg to move :

That in the motion,—

Jor “Chhota Nagpur in Bihar so that these
aress may not lag behind other developing
atens”

Substituto—

““Chhota Nagpur Division and Santhal
Parganas District of Bibar, with a view to
removing the regional imbalances cxisting
in these areas as compared to other areas
in the respective States” (3)

SHRI P. K. DEO : 1 beg to move:

That in the motion,—

sfter  “Bitmr™  insert
Oriaa” ().

SHRI B. K. DASCHOWDHURY : 1 beg
to move @

That in the motion,—
afisr “Bihar” insert—

“five districty of North Bengal such
as Cooch Bihar, Jalpaiguri, Darjeeling,
West Dinsjpur and Malda and also the

srea  comprising Sunderban and the
Purulin—Bankura  districts of West

Bengal” (5)
SHRI DINESH CHANDRA GOSWAMI
{Gauhati) : I beg to move :
That in the motion,—
afber “Bihar™ inseri—
*pod industrially backward States
like Amum and Meghalaya™ (6)
SHRI SHIVA CHANDIKA (Banka) s 1

beg to move §
That in the motion,~-

Jor *Hdd Bibae™ substitate —

“und hilly areas of Banka Sub.
division of District, Santhal
Piirgainst Disvilet whd other places in Bibar

where Cantes und Scheduled
X

* 4

“the State of
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SHRI GHANDRIKA PRASAD (Ballia) !
I beg to move ; |

That in the motion,—

Jor “separate development Ceatral
Schemes be undertaken for the backward

areas in the country, such as Bastern
U. P., Bundelkhand in Madhya Pradesh,
Chhota Nagpur in Bibar so that these
areas may not lag behind other develop-
ing "m”
substitite—

“separate development Central Sche-
mes be undertaken and medical college,
agricultural university, veterinary college,
sainik school and engineering college, be
set up in each Eastern District of Uttar
Pradesh with a view to removing regional
imbalances prevailing in these areas as
compared to other areas of the concerned
States” (8)

SHRI JYOTIRMOY BOSU (Dimond
Harbour) t I beg to move :

That io the motion,—

Jor “separate development Central
Schemes be undertaken for the backward
arcas in the country, such as Eastern
U. P., Bundelkhand in Madhya Pradesh,
Chhota Nagpur in Bihar so that these
areas may not lag behind other develop-
ing arcas”
substitute—

*this country as a whole is back-
ward and inter-Statc and intra-State
disparity and imbalance are on the increase
in the ficlds of rural electrification, irriga.
tion, rural housing, rural roads, coopera-
tives, education, pet capita income and
consumption and in other spheres and
therefore feels that sufficient allocation
thould be madein favour of respective
State Governments specifically earmarked
extra funds for backward-most areas and
districts as indicated in the list of (180
districts) published by Planning Comm-
imsion, including Eastern U. P., Bundel-
khand, Chhota Nagpur, Purnea, Purulia,
Baokura, North Bengal, Midnapur, Sunders
bans, Kalahandi, Ramanathapurum and
other such arcas” (10)

SHRI B. V. NAIK (Kanara): I
beg to move &

“‘That in the motion,—

Jor “The  backward areas in the

 oountry, such 2s Eastern U, P., Bundel.

khand in Madhya Pragesh, Chhota Nag-
pur in Bihar 3o that these arcas may not
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Iag behind other developing arems™

subsiitutom . .
“all backward sress in the

country” (11)

SHRI JYOTIRMOY BOSU: 8ir, we
quite understand that when the country wia
subjugated, before, 1947, regional imbalance
was there ; but that was to serve the cause of
the ruling nation, namely, British. But after
that, in every Plan they profess the aim of
bringing dowa the i imbalance, ¥
would like to quote the Fourth Five Year Plan
published by Shri Dbar and Company. Jt

says ¢

“In terms of regional development
there has been a natural teadency for new
enterprises and investments to gravitate
towards the already overcrowded metroe
politan arcas because they are better
endowed with economic and social infra-
structure. Not enough has been done to
resteain this process. While a certain
measure of dispersal has been  achicved, a
much larger effort is neccessary to bring
about greater dispersal of industrial
activity."

1 go further and quote another portion from
page 1d:

“Balanced regional development and
dispersal of cconomic activity are closely
inter-related, Growth and divenification
of economic activity in an under-develop~
ed area can take place only if the infra-
structure requived for this is provided in
an adequate measure and programmes for
conservation and development of natural
resources undertaken.”

India as a whole is very very poor. After 28
years of glorious Congress rule, we have the
lowest per capita income in the world, If I am
to believe a journalist who has taken a lot of
trouble for collecting figures, the per capite
income of Indiais 73 dollars while Pakistan
had 121, Thailand 137, Ceylon 132, United
Arab Republic 136 snd Ghana 198. He sayst?
“India is at the rockbottom of ecow
nomic progress. Economic progress &
mathematically moasured by the por caplle
national income of a country.”

He further atates ¢

%

“Itls poor not only in respect of food
and clothing, but In respect of howsing,
educational provision for meaintenance of

health as well. The
kaprove India's Wa’"ﬁ'm
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fallure i generally atteibuted o ‘populas
tion explosion’ in this country, But &
teference to the sbove Table will shiow
that 30 fiar as the annual growsh rate of
population s concerned, other countrics
which hkave a similar or even higher
growth rate, have larger per capital
income”

8o, you have been selling cock and bull
m‘

Then I come to the inter-State picture, It
is 2 Ramayana, tied in hiack, bound in black
cloth because it deals with the dark age of the
progress of this conutry. The per capita of the
various States during the year 1969-70 are as
follows : Punjab Rs. 945 ; Haryana Ry, 768 ;
Mabarashira Rs. 731 ; Gujarat Rs. 635;
Tamilnadu Rs. 616; Madhya Pradesh
Ry, 560; West Bengal Rs, 562 ; Assam Rs. 545
Mysore Rs. 515; Jammu and Kashmir
Rs, 513 ; Andhra Rs. 513; Uttar Pradesh
Rs. 506 ; Kerala Re. 505 ; Rajasthan Ra, 480;
Bihar Rs. 402 and Orissa Rs. 375, This is
what you have done in the course of 25 years
of glorious rule,

Let us go to the performance of the public
institutions. 1 will take one public institution,
LIG, to show what sort of one-cyed creature
itis. I am quoting the Finencial Express :

“The regionwise distribution of
LIC's investment reveals wide disparities
between States,”

Isitso? Ttis all in your hands and you are
creating regional imbalance for  purposes and
reasons best known to you,

It further adds :

“Of the Cotporation’s total invest.
ments (which could be classified by reglons)
of Ra, 1109.48 crores at the end of March
1971 the major share of nearly one<third
went to the westorn pegion, followed by
wouthernt ind eastern rogions with about
a fourth each of the LIC's total invest.
ment in the regions.”

Tdonot want to go into the details. I just

wapted to show you ome specimen how
public socter fnancing insttution ke

Now, Tgo to LDBA, & vety fmpon

bk lndtmtion, This b thele latest repott,
Pids by sdvnie thinidi Yo meddubivinns’ dbiugpprd
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by the ID.BI. from 196465 o 1970.71-
{July-Junse). The amount of direct loans to
other than backward districts, that is, advanced
areas Is Ru. 83.8 crores ; direct loans to backe
ward disiricts-Rs. 5.9 crores, It is not even
1/16th of what has gone to the advanced
steas. You only render lip service to back-
ward areas that you want to bring them up
to the standard of advanced areas.

Then, this is the State-wise distribution
of financial amistance sanctioned and disbursed
by the LDB.I. during 1970-71, Take, for
instance, Amam. Total amistance sanctioned :
Rs. 7.5 lakhs whereas assistance disbursed—nil,
In the case of Bihar, the amistance sanctioned
is Rs, 863.9 lakhs whereas they have actually
disbursed Rs. 181.3 lakhs. In the case of
Maharashtra, the sanctioned assistance amounts
to Re. 3151.6 lakhs whereas the amount dis
bursed is Rs. 2698.7 lakhs, You can see the
percentage ratio. In the case of West Bengal,
as against the sanctioned assistance of Rs,
1459.5 lakhs, the actual amount disbursed is
Rs. 597.2 lakhs. This is your wonderful
performance.

Then out of the total number of 752
industrial Licences issued during three years,
1969 to 1971, only 91 were issued for back-
ward areas. Yet, these people have the courage
to sy that they are shedding bucketful of
tears every day (o alleviate the sufferings of
backward areas, 181 districts identified and
listed by the Planning Commission. This s
really nothing but an utter concoction of every-
thinsl

Now, I go to rural electrification which
will interest you, Sir—~you don’t cease to repre-
sent the people from Meghalaya., Take, for
instance, Assam. The total number of villages
is 25,702 and the total number of villages
electrified’ is 707. That represents 2,75 per
cent. Bihar—total number of villages is 67,665
and the total number of villages electrified is
7981, that §s, 11,79 per cent. In the case of
Madhya Pradesh, the'percentage of the villages
cloctrified is 11.2; Nagaland—9.21 ; Orissa
tpping the list—2.71 ; Rajasthan—11.09;
Uttar Pradesh—18.78 ; West Bengal—7.89 and
a0 on. Look at the disparity. Then, there are
States where thece is hundred per cent ; then
there gre  States with 77 per cent and there
wre States with 83 per cant, The backwird
areas have remainod exactly what they were,

Tn the oase of liseracy, 1 am quoting froum
mmmﬁeﬁnm draft which :;f :

“hghnsacting with /o lue of primiry
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edutation is the question of adult literacy
a3 well as the overall Titeracy in the conn-
try, partioularly in those artas where the
level of literacy is considerably lower than
the all-India average, The preliminary
data releaged after the 1971 census shows
that the “overall literacy percentage for
the country as a whale has increased from
24.03 per cent in 1961 to only 29.34 per
cent in 1971, showing a low rate of incre-
asc in the literacy percentage of the popu-
lation, i, ec. about 0.5 per cent per
anpum, "

The backward areas have remained where
they were,
Then, it further says :
“There are as many as 33 districts
with a total population of 32,07 million

where the literacy percentage is less than
15 per cent, ,”

In 67 districts with » total population of
10593 millions, the level of literacy is only
between 15and 20 per cent. That is all they
have been able to do.

16 hre.

On small scale industries, the State.wise
advance by scheduled commercial banks was
as follows : Assam~—the number of units finan-
ced 801 ; Bihar 1492 ; Himachal Pradesh 89 ;
Jammu and Kashmir 443 ; Maharashtra
18,247 ; Meghalaya 1 ; Nagaland 24 ; Orisa
697 ; and West Bengal 5,035, That is the
picture. That is what they have done in the
fast 25 years. For vote-catching they will come
and tell the people that they would get the
Moon, but later on that will be proved to be
nothing but Moon shine. I coademn this
Goverament. I would expect them to accept
wy amendments given for the betterment of
the country and for the improvement of the
lot of the people living in backward areas.

SHR1 P,  VENKATASUBBAIAH
(Wandyal) ! The time at our disposal is very
short. 1 do not want to go into the details of
the entive matter. 1 entirely agree with the
Mover of this Resolution with regard to some
concrete stéps that have t0 be taken to deve-
fop these backward arcas in the country as a
whole,

The Planning Commission has sealised
this grave necestity when they have made a
detailed study and have indentified certain
arens &% beckward arems agd aveas which
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require preferential and special treatment by
the Central Government as wpll as she Biate
Governments. In identifying such aroas, the
Planning Commission has not taken sufficient
precautions to see that the funds allotted to
the various State Governpments for such of
those schemes that are belpg undertaken by
the grants given by the Central Government
are spent wefully and preperly in  those
areas for which they are intended. So, in this
long timc of 25 years, in spitc of the fact
that large amounts have been spent and seve-
ral irrigation projects and other development
projects have been undertaken, the disparity
is growing and the regional imbalances are
growing. There is something wrong some-
where which has to be rectified and remedied
in order to correct these regional imbalan-
cu.

Take, for instance, the case of Andhra
Pradesh where there are two regions which
are chronically famine-affected and where
adversc seagonal conditions prevail once in
alternate years—Royalaseema and Telengana,
the backward areas of Andhra Pradesh. These
are the two striking cxamples that the atten-
tion that was supposed to have been paid by
the Central Government and the State Gov-
ernment has failed to create any tangible
results, Fven to this day hundreds of villages
go without the basic, elementary need of
drinking water, and there are several places
where the area is subjected to famine. Recen-
tly there was one interesting incident. A
daughterdin-law wanted to commit sucide by
drowning hersclf in one of the wells ; she
could not do so because all the welly were
dried up. It had come in the newspapers
also. This is the state of affairs after so many
years of plamming. These arcas have boen
identified ; that w allright, But what is hap.
pening ? In the backward district of Royala-
scemna, 2 board has been comstituted by same
Royalascema Devclopment Boad for amelio-
ration of the backwsrd sress, But no special
funds have beenr allotted. That &s only & sort
of recommendatory body without asy man-
datory or statutory functions. It bas become
the fifth wheel in our machinery, with the
result that the schemes which are to be ekes
cuted are being delayed ctornally, The ftri-
gation schemes or the schemes
that have to be uridertaken have been owed
down. I might meation & ipedific exsmple of
a brdtmic“ hmm in that region started
M & 0o cores, by aeme, dhe
Seispilum Hydrosploctric schemse, 5 e 010
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sompleted by this timg acoording 1o the sche-
dule aeranged by the Government but it hay
fot yet boen completed at now the cost may
go upto Rs. 100 crores There are many
such schemes. I do not want to eaume-
tate all those schemes,

One thing is that there is something
wrong with the infrasstructural activities that
are to be undertaken. For instance, when
they want to st up indusivies in those arems,
they have no iofra.tructaral facilities to
than once that we will induce industrialists
to go and start industrics in those backward
arcas, in practice nothing has o far been
done,

Sohomis for

So, these are all factors which smack lack
of sincerity with regard to the implementation
of the schemes, As I sid, even the elemen-
tary facility of drinking water has not been
provided, leave alone irrigation projects. So,
I suggest that there should be a sort of sta-
tutory Board at the Centre comprising all the
jdentified backward areas in the country and
they should direct the funds to be distributed
to the varlous Governments to scc their
implementation in right earnest. Unless it is
taken up at this level, any amout of speeches
made in the Parliament or any amount of
speeches made in the Assemblies or anywhere
will not bear any fruit, So, these are the
veal facts of life and I might emphasize that
the Planning Commission should seriowsly
apply itself to the task of narrowing down
these regional imbalances with regard to
backward and famine-affected areas, For that
I would suggest that they should take it up
in right earnest. There is no point in asking
the State Governments which are already
overburdened with the overdrafu and many
of the State Governments arc utterly bankrupt,
They arc not able to meet even their mini-
mum requirements and their ways and means
position is very hard. For instance, in Andhra
Pradosh, the cntire State is in the grip of a
torrible famine. The Chief Minister was
recently here and he was given Rs, 2} crores,
With this financial position, I do not expect
any Siste Government will be able to takeé up
eéne works in sight earneat and do jstics to
thae faminenfsoted areas. So, ¥ would only
wegte upon the Plaoning Cummision to see
Wikt & sepurate coll is ostablished here, as a
sort of to-ordinator and & centralived body
2 be comtionted hove, knd the funds t¢ be
ghven should siot be seintud o the Beate plice
They mant be soparste Amds outside the

SRAVANA 25, 1094 (84K4)

develapmnt of baskword 882
State Plaus so that they may be put into ope-
ration and infrasstructural  difficulties are
removed and industries are induced to gp amd
stup units in the backward areas, Thon
only there will be any remedy for this long-
felt need of improving the condition of the
backward areas.

SHRI P. K. DEO (Kalahandi) : The
President in his Address oo the occasion of
the 25th Anniversary of India’s Independence
in the Central Hall on the midnight of the
244h, stated “‘the prosperity and progress of
every part of India is the concern of the
whole nation,” Itis very hearteping and it
has to be remembered that the strength of
the chain lies on the weakest link,

If you trace the history of the modern
development of this country, you will find
that it is a historical accident, The Fort St.
George in Madras, the Fort St. William in
Calcutta and the Fort St. David in Bombay
provided three spring-boards for imperias
list expansion and they were the centres of
gravitation for development and with a cen-
trifugal development the entire hinterland
was neglected for the enrichment of the three
cities,

Orissa was the last of cede to the British
sipremacy in Eastern India and fought every
inch for its independence and the British
deliberately persecuted the State of Orissa,
No devclopment scheme was taken up in
Orissa and Orissa was kept in pie-bits in Bihar,
in Bengal, in Madhya Pradesh and in the
Madras Presidency, In 1935 Orissa was fore
med ; in 1947 the States merged and stilt
there were many outlaying Oriya tracts left
in the adjoining areas. It has been repeated
parrot-like that they will remove the regional
imbalance ; in all Plang, this is what is being
repeated, But what is being done ? What
is the result 7 In 1966-67 Orissa’s per capita
income was Rs. 278.80 as against national per
capita income of Rs, 481,50, a difference of
Rs. 200, This difference of more than Rs.
200 haa come about in the sixties as against
the discrepancy of Rs, 100 only in the early
fiftiss. All these ycars, the Congress was in
power in Orissa.

Bir, in 1967, ths nonCongress Covern.
ment cumie to powet, It was an era  of deve
lopinent and & new impotuy was given for
industrisl sod for agricultural development,
Many schiines and  projects were subuitted
to the Ceatri! Covelimont, The'State Gowe

ernmept fnglemented many schemes, Ong
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of the unfortunate cpisodes has been that some
of the se¢hemes previomaly couceded by the
Central Goverpment have now been siphoned
to certain other mreas, There is the case of
the Naval Boys’ Training Centre at Barkul
for which there was sitc selection and only
formal opening remained to be done. This is
near Chilka lake and would have brought
tmany indirect benefits to the arca. Mr.
Chintamani Pamigrahi comes from that area.
This has been put in cold storage. Justice
has been sacrificed at the alter of political
expediency, Let Mr. Chintamani Panigrahi
resign on this issue ; we will all see that he
is re-elected on this issue,

1f, however, the Naval Boys Training
Centre at Barkul would not be suitable for
ecological reatons, I suggest, it should be
Iocated in some other area along the Orissa
coast. 1 suggest, it should be located at
Paradeep,

Regarding the ship-building yard at Para.
deep, the project report was prepared ; this s
the deepest seaport in the country. Xt has
harboured the largest ship that has cver
anchored on the Indian port. Still it is
denied the ship-building yard. It has gone to
Haldia. 1 have no grudge ageinst Haldia.
Near Haldia, there is another eatablishment
of the Defence Minustry, Garden Reach,
which also builds ships. Nature bas endowed
Orissa with all the natural resources and even
Dastur and company gave & report that cost
of production of steel here would be the
lowest. They said, if the next steel plant is
located in Nayagarh the cost would be
Rs, 354 per in got tonne as against Tisco's
Rs. 413, Durgapur’s Rs. 450 and Vizag's
Rs, 4]4, Still no consideration was shown
to it.

The setting up of a Jute Mill has been
approved by the Planning Commission and is
statod to be under consideration by Shri L. N,
Mishra. This Jute Mill is not coming up,
even though we grow jute in 50,000 hectares
or 1.50 lakh acres of our land. From these,
you will be convinced that the Centre #
guided by various pulls, The States have no
autonomy even to put up an industrial plant
or to raise the royalty for their mineral ores,
Nature has endowed them with rich natural
resources, When there way avise in the inter.
national price of itron ore, the Central
Governmest raised the export duty by Re. 10
per torine, whaseas the States were, denisd of
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the right 0 increasc thelr rayaity or their
quota of finance.

I would Like to submit in this vegard that
even in the matter of distribution of emential
commodities like iron and steel, the Centre
controls it. We tilk of the devedopment of
batkward arcas, The infraatructure has te
be developed. As for rural eleatrification,
there should be a network, but the biggest
impediment i being put by the Central
Government by not releasing sufficient quots
of iron and steelfor the transmission line from
Talcher to Thruvali and Balimela. I would
like to point out that thia ia a direct challenge
to the youths of Orissa, and to the uneducated
unemployed of Orissa, and I hope that they
will rise to the occasion and they will give a
fitting reply to the Government,

Regarding railway lines, Orisa has got
only 1} k.m. per 100 sq. k.m. whereas West
Bengal has got 36 kam, per 100 sq, k.m, and
Punjab has got 44 k.m. per 100 per sq, k.um,
The Jakhpura-Bamspani-Koira valley line and
the Amaguda-Kesinga railway line have been
kept in cold storage in spite of the feasibility
report. If Government want that Paradip
port which is basically an iron-ore-exporting
port should not be connected with her hinter-
land and the entire iron ore resources of
Orissa should be siphoned off through the
Haldia port, then there is some high politics
behind it and some dirty politics behind it.

Lastly, there is & feeling that Orissa It
being given parochial treatment by the
Céntre, even though there is a Chief Minister
who has been planted there, who has got no
mandate from the people of Orima, with an
inflated majority with defectors who have been
promised loaves and fishex and who have been
rewarded with Minister ship, What more can
we expect ! We feel that it is Shri Siddhartha
Shankar Ray and Shri Priyaranjan Dos
Mumi who are yuling ower Orisea and not
Shrimati Nandini Satpathy. She will oot be
able to Mifil the hopes and aspiratians of the

I would conclude with the following suge
gestions, First of all, if regional imbejanoe
hat to be removed, then planning
docentralised. Lsstead of from the
the Yojana Bhavan, it should stert
panchayat to the district and
thmitlhm'ﬂd,mwmam
theee should be the cremtion of the
iuframtructure ke (origutiony powsty

LR
iigzgﬁg



383 Sehesaat; for

f

railways, educational facilities etc., for skilled
workers, hospitals and workshops, and the
inpentives suggested by the Pande and Wanchoo
Working groups of the Planning Commission
bave to be fully implemented in letter and
spitit. Unless these things are done and early
steps are taken in this behalf, I fear that
India’s unity is in danger. Bangla Désh is an
eyo-opener.

SHRI DINESH CHANDRA GOSWAMI
{Gauhati) ; Mr., Deputy-Speaker, Sir, I come
from a land of paradox. Itis a paradox in
the sense that I come (rom that State and
that area which contributes the largest amount
of foreign exchange for this country ; I come
from that area which provides this country
with oil ; I come from that area which is the
scat of different ethnic groups, caste and people
of different tribes, and obviously an ares of
this nature should be rich, but the paradox of
itis that it is one of the most backward
regions of the State,

We speak with great regret that even
though 25 years have elapsed since Indepen-
dence, we have not seen much of an im»
provement in that region. A very unfortunate
thing is that the basic factors which require
immediate attention from the Central Govern.
ment in many respects bave not been attemded
to. Many Members have aircady talked about
the infrastructure. It is extremely unfortunate
that in the entire castern region, even the
minimum requirement of infrastructure for
the growth of the economy is not there,

For example, the first requirement is the
requirement of communication. We have said
that if there should be industrial or agricultural
development in that region worth the name,
then there should be proper communication,
and a very minimum request has been made
to the Oentral Government for the extension
of the broad gauge railway line to Amam,
Even though there has been repeated demand
from the people of Amam for this minimum
vequirernent, yet this hay not been attended to,

We have recently seen that the progpect
of proper agricultural production in the State
bas bean completely upset by the recurrence
of floods not once or fwice bt thrice fn »
year. Therefore, we oannot but s the
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the Brahmaputra Flood Control Commission

has bosn constituted, it is remaining idle for

want of funds.

Thirdly, even in the State from which you
Mr, Deputy Speaker, come, Meghalaya,
nothing has been done in this sphere Meghalaya
is rich in mincral resources. There is tre.
mendous scope for development of agro-indus.
tries. There is considerable scope for the
development of fruit preservation industries.
There exists tremendous scape for development
in other hill regions too. But nothing has been
done g0 far in this direction. We have not
seen mny agricultural or industrial develop.
ment of which we can be proud.

Therefore, in the limited time at my dbe
posal, I would ask the new Planning Minister
who is undoubtedly a dynamic persanality.. .

SHRI PILOO MODY (Godhra) ;: And
his old asistant,

SHRI DINESH CHANDRA GOS.
WAMI : By his dynamism, he will undoubte-
dly carry his asistant with him. We would
like him to coroe to our asmistance about the
interest of our State. We would request him
to create an infra-structure in our region so
that there may be proper industrial and agris
cultural development.

Here T make a suggestion. As industrialists
are very much refuctant to go to thix region,
whenever  industrial licences are given to
monopoly houses, it should bhe with the
condition that the industrial undertakiogs
must be located in the backward regions. I
think a list of priorities in regard to backward
regions must be drawn up in clear terms.

SHRI PILOO MODY : The law does
not allow it.

SHRI DINESH CHANDRA GOS.
WAMI ¢ If 50, we have sufficient powers to
amend the jaw.

My eecond submimion is that if ine
dustrialists represent and Government feel
that the indigemous people are at a great
disadvantege In locating their industries in
those rogions, they could evem consider giving
a tax holiday to those industrial
This undbubcedly‘wﬂlplmswuodym
meeg, with his spproyal. In making this
mggestion, § am pot, wanting to make the
tich richer, T leoy maldog‘ it order “that the

Thivgh  poor people i dhe Bucliwmad reglobs way gét
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rich and also black money might come to
surface in the form of white money and be of
we in the iodustrial development of the
country, Undoubtedly, if by declaring a tax
holiday, we can achieve the purpose of bridging
the gap of regional imbalances, that will be
of great benefit to the country. I hope the
Minister of Industrial Development will
consider this with other Ministers.

In the short time at my disposal, it is not
possible to catalogue the various deficiencies
of our State; also this debate is not intended
for that purpose. The purpose of this debate
is to focus the Government’s attention in
general terms on. the urgent needs of backward
regions in regard to development. I am sure
that our new Minister and his Ministry will
undoubtedly make an integrated approach
particularly for the development of these
regiona,

After all, we have got a massive mandate
from the people. When we go back to our
people, the question asked of us is: what are
you doing after we have given you a big
mandate ? Obviously, in the years to come
if we cannot do anything in this direction, it
will bring discredit to the entire nation.
Therefore, to fulfil the mandate the people
have given us, I request that immediate and
urgent attention be bestowed on the develop-
ment of not only Amam, Meghalaya and
Arunachal Pradesh but the entive eastern
region which is g0 rich in cultural traditions
and industrial and agricultual potentialities,

ot wrewrd wa (W) 0 ey
AT, fregger g W N oF amer
A7 a7 gor § 1 vl oF Pl § f

TF AT gak q¥ ¥ foogwr g §, oF §¥
¥ Wt gF sa9 gad d9w ¥ frew
gmtatos o & a1 @& wm
Yot e ¥ fwwr gar § ) fredew o
T P oA A gad dw
smfRfos qaar & qady ¥ Sae
sqwedr & o 3¢ fag g0 ¥w F e
{ frot g 70 o sqa 7= T
T g ¥ ¥ oo wr Fewre Wy
g ¥or 0F T—AR ATRET ¥
R 1 TR Sl ol ¥ farar ad,
off ae et fde entt frar wgt ¥
o wwer ¥ iy 8 By e a
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SHRI K. D. MALAVIYA (Domariaganj):
Sir, my friend Shri Jyotirmoy Bosu revealed
to us certain figures which should be painful
reminders 40 us that we are still far from 3
satisfactory situation which can really * pléase
us, But it unouumpluhﬁngngaimtwm
has not been done 30 far, because there ate
certain very ‘basic reasons which should be
apparent to my friends in the oppodtimand
to us also. and those basic redsoms are nok
going to be solved in a day or two drin s
year of two or cven in five years, Let us be
quite clear ‘about : that. - Othérwiie, day fn-
and day out, the opposition: t!wwwmdy
stones at us and it docs not, ffect us. ‘Let us
try to find-out why an area bacawu bael;- :
wndorfomndinnmnu‘y .

{ﬂm&N‘Tmagv ﬁ-thﬂhﬂ
. Ater ol why o d Bombay be s pra.
e e oy b e
‘economically,. wolally. and ficen, other:polts
of view 7. ‘There ate.certain inherent sit £

- which clitain and which need ¢o be enddud..
Fwould. like 0’ draw dtrentiic to- thoss condle
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A
tions but thére it no MHme for it. I will at
prescnt oply give some suggestions for the
consideration of the Planning Ministers who
abe sliting heres

One thing appears to be guite clear.
Millions of people who are uncmployed to-
day cannot get employment by merely organi-
sing smallacale or cottage industries in the
backward areas. The fact of the matteris
that you cannot develop small-acale of cot-
tage industries in proverbially backward areas
where the industrial culture or way of life
has ot developed, It will take & loug time
for Balia or Basti to se¢ 8 miniplant prosper
as it would prosper in a place like Kanpur or
Bombay. I am not against such plants but
what I am emphasiting now is & known alter-
native. We in the Congress Party have recent-
ly pledged oursclves to implement a very big
programme of re-distribution of land in rural
ardas. That has the implication of economic
development in such a way that you will not
find a quicker method of economic develops
ment. Millions can find employment by the
development of land in our rural areas, but
milions cannot find employment through
smalil-scale industries in a short space of time.
This is a fundamental question which must
receive the attention of government. Whate
ever pledges we have made, whatever instrucs
tions have been received by the Chief Minise
ters with regard to re-distribution of land,
agricultural development, etc, they must
receive precedence and be implemented in the
most honert way. Come what may, the land
must be recovered from those who do not
deserve to hold it. If they mill retain the
land and only distribute it to their servants
and benamis, nothing can be done about the
development of backward areas. What I want
10 exophasize is that the first nocessity, the
first programme which confronts us today is
the development of that rural land which is
still in the peesession of the people who can~
oot develop it. It is the state which hes to
ome forward to develop those areas for those
people, and it has to be done urgently,

Secondly, plapning has to start from
below, Although this has been talked about
in » big way for & number of yeats, this has
not heen done. 1 make & copirete suggestion.
Let va-choose about ten districts in the whole
country, Lot the District Magistrates of
#hose distriets eonvene a confirence of impor-
tant mospolficlal workers of 'that district, X
do wot think they will number more than
1400 101,500, Lat thom Tee.a sosventioh of
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those people for threc or four days under the
chairmnmbip of.the District Mugistrate, Let
those people make suggestions with regard to
small schemes which they copsider necessary
in their own arcas like small roads, hoepitals,
tubewells, schools etc. Some represcntatives
of the State Covernment and the planning
divislon of the Central Government should
attend this convention and record the sugges
tions. In other words, planning should emn~
nate from these people. Then you can create
in them a fecling of associstion, that they
have made a suggestion which has been consi-
dered and accepted. Then it will become
peoples’ plan. I do not say that you have to
accept all their suggestions but most of them
you will find you will have to accept.

So, the programme of agricultural develop-
ment and redistribution of land require most
serious consideration by the Central Govern-
ment. You must create some machinery by
which you see that the programme is jmple-
mented. That will give us millions and
billions of rupees every year which will go
ultimately to create a situation where urban
poverty can also be taken care of Ifyou
only talk of giving small-scale industries in
rural areas and creating mini-steel plants
where it cannot be done, then you are only
wasting time So, the first priority is the
implementation of the land programme and
the second is to start planning from district
levels by associating the people who live
there.

SHRI B, K. DASCHOWDHURY : Mr,
Chairman, the Resolution emphasizes that
the Central Government should come forward
with ambitious plans 50 that the backward
regions might come up to the level of the
other regions within & shotter period. Even
according to the Planning Minister’s own
admission, no development has been made to
those areas during the Inst few years. If you
take the statistios of the two decades you will
find that the number of people who are
Tiving in object poverty and below the stao~
dard ip remaining the same,

I quote from the Approach to the Fifth
Five Year Plan, para § :

“Feonomiz development in the last
two decades has resalted in an all fopnd
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[hri B. i Daschowdhiury)
poverty linc todey is just s large as it
was two decades ago.”

Further, it says that if this process is to be
continued, to remove these regional imbalan-
ces or (o make up the shortages of backward
aroas upto a certain standard throughout the
country, it may take 30 to 50 years or even
more. It is their own admission.

1 quote another one line more :

“Available projections suggest that
if one were to rely on the growth alone
without directly tackling the problem of
usemployment and income distribution,
it may take another 30 to 50 years for the
poorer sections of the people to reach the
minimum consumption level.”

Sa, the only question, to finish within a very
short span of time that is available to the
Mcmbers today, is whether the Government
will agree to the suggestions put forward by
the hon, Members that there should be a
scparate devclopment authority to give a
momentum so that the huge momentum of
generation of development schemes may come
up in the coursc of a few years upto the
normal standard throughout the couatry,
This is the only course.

In the Fifth Five Year Plan alwo, certain
measures have been taken, Unfortunately,
cven those measures we find are not ina
position to cope with the gigantic problem of
the development. As a matter of fact, even
with so many measures taken for the popu-
lation comtrol, the birth control, the popu«
lation i increasing at such a rapid rate and
the nuraber of persons living in adject poverty
is also increasing. There is no way out. It
is only if the Government of India comes
forward to tackle the situation on a war.
footing, nat only by suggesting certain meas
sures, ¢ for example, small farmens, develop-
ment programme, that of marginal {armem,
agricultural labour and some other sectors.
It is not cmough, I quite admit that thess
are certain incentives to makeup the deficieney
to make up the gap.

As far as West Bengal's per capita income
b oconcetned, as stated by my hon. friend—
without coming to the veal point of discussion
today, he has stated many figures—the per
oapita income in 1969.70, is 511. But Y pose
another question, to give the districtewise
e income, The statement was inld on
the Aptil, 1972, 1 quote them. 'l‘l:nugh
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in general it is said, considering there ane
certain districts where the por sapise incoar is
far far less, it is stated, Purulia~~197, Cloochs
Behar—229, Bankura~229, Midnapore~-231,
Malda—245 and all these variations, varying
fram 197 to 389 in Howrah. The per capils
income of Caleutta is not stated here, But it
must be more. The aversge por capits of
income for West Bangal being 511, it must
be round about 1000 or a Jittle more.

In view of all this thing, it is quite clear
that backward areas are remaining as back-
ward, backward regiont are remaining
backward, even with certain incentives here
and there for the development of buckward
area. It is not meeting with the real situation
a gigantic problem, that has to be taken up
and shouldered by this Government. Back~
ward aress will remain backward whatever
might be the inoentives announced from time
to time, uniess the basic infra-structure, as said
by several other hon. Members also of
development is there,

Now, it has been stated by the Govern-
ment of India that to increase this basic
infra-structure of development, such as,
ecommunications, irrigation, electricity, these
things are to be taken up by the State Govern~
ment. Even I quite appreciate that these are
the State Government’s responsibility, But
considering the huge problem. the question
is whether it would be very difficult on the
part of the Goverament of India to take up
all thosc schemes so that the basic infra-
structure of developmest, particularly ia these
backward regions throughout the country
might be taken up under a special develop-
ment authority by the Government of India,
I have already moved an amendment to
insert afier ‘Bihar’ the five districts of North
Bengal such as Cooch-Bebar, Julpaigus.
Darjeeling, West Dinajpur and Makida
Theee five districts are giving huge profits te
the national excheqguer by way of their fovest
products. (Inleraftion) These five districts
are baving a population of nearly 50 lakhs,
ie, onesixth or oneseventh of the total
population of the State of West Bengul—~
even mious Calcutta j--these five districts
are giving  onevtiind of the tolal agricultursl
wealth generated in  the State. For that
reason, Bir, no  further development has been
taken up thero—no industry, vo voad commu-
nication, no infigation projéets, se electrioity
project. It wur aceepted by the Prime
Mivister and Ahe othier hni. Sllnkeeie Suma

s, o
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by Mr. Mehau Dharia aleo ; he veplied to the
House ‘Yes ; there shall be a North Bengal
Dmlopmmz Board®. (Inemuption) Unfortu-
siatcly the North Bengal developrocnt, along
with the devclopment plans of the Develop-
ment Authority for the progress and develop-
ment of Sunderban, Bankura and Puralia
districts, has not yet becn taken up. Taks,
for example, irrigation mnd clectricity. I
know, West Bengal CGoverament has taken up
u gigantic progeamme for rural electrification.
The total quantum of clectricity that i
available todsy is about 1,000 megawatts.
But if the West Bengal Government is to
develop that to the extent. OF baving clectris
city throughout all the villages in the State
of West Bengal, according to the present,
rate, it will require about 2,300 megawatta,
To have this additional 1300 megawatts of
power, will it be possible for the West Bengal
Government alone to construct huge projects ?
Su, comidering all these things, I would only
impress upon the hon, Minister and the
Government of India through you that we
should have a certain Centrally-sponsored
Drvelopment Authority throughout the country
to develop the backward regions, to create
basic infra-structure so that the infra—
strcture will lead to further development and
the proverty will be minimised in a certain
limited period.

SHRI NIMBALKAR (Kolhapur) : This
is a very important subject. Many of us want
to speak, but the time at our dispoesal is very
short. 1, thercfore, miggest that the tme for
this debate may please be extended.

SHRI S. M. BANERJEE (Kanpur) :
The time may be extended by two hours.

SOME HON, MEMBERS : The time
may be extended.

MR. CHAIRMAN : There are many
membars from all sections of the House who
want to speak on this. So, we will not be
able to finih it before 5.30 p. m. There are
20 many names from this side of the Howse
as well as from the other side of the House,
The debate will go ou upto 530 p. m. At
3.80 p. m, the halfan-hour discasion wilt be
taken up. The debate on this will be carried
forward tomorrow, Those who will not get
the time today will be given time fomarrow.
I am uot in favour of extendipg the time of
ﬂle!!omlothr.

AN BON. MEMBER . ‘What b the time
allotped for thil tosebrvow ¥
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THE MINISTER OF PARLIAMEN.
TARY AFPAIRS AND SHIPPING AND
TRANSPORT (SHRI RAJ BAHADUR) 3
At loast three to four hours will be needed to
accommodate the members from all sections
of the House. This is a crucial problem. You
may please communicate this to Speaker and
get more time allotted for this because we
wonld certainly like our Planning Minister to
have the benefit of the views expressed from
different sections of the House. It is a matter
in regard to which we all feel very strongly in
which we are all interested. So, the debate
may coatioue till 5,30 and then some more
time may be allotted some other day.

SHRI S. M. BANERJEE : Why some
ather day ? Why not tomorrow ?

SHRI RAJ BAHADUR : How is it possi-
ble ? The Speaker is against extending the
time after 6. He has expressed it on the floor
of the House,

SHRI S. M. BANERJEE : Upta 5.30
I agrec. You take a motion and let the
House extend the time.

SHRI RAJ BAHADUR : Tomosrow we
arc having the Constitution (Amendment)
Bill, Itis & very non-controversial Bill. We
have kept it for the whole day. In case itis
pamed early and if the House so pleases,
whatever time that may remdin after discu-
mion and pasing of the Constitution (Amend.
ment) Bill may be utilised for this discussion.

MR. CHAIRMAN : The Business Advic
sory Committee is moeting morrow, This will
be put up before the Committee and they will
decide the time and other things. The hon
Minister it on the Committee, Because the
Constitwtion (Amendment) Bill is there before
the House, it will be taken up first and the
declsion of the Committee will be communica-
ted to the House,

SHRI VASANT SATHE (Akola) : After
the Constitution {Amendment) Bill, if there is
time, we may utilise it for this,

MR. CHAIRMAN : That I sald, The
item will be put down but the Committee wilt
decide about the time atd when it will be
brought hefore thy House for discussion. The
Minister will communicate it to you.

SHRI RAJ BAHADUR : I hope the
hon, Members Wil ceitainly co-operate with
w ia the Constitution (Amendment)
B posved a8 intly dn posstiile
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‘THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING (SHRI
MOHAN DHARIA) : Slr, 1 agree that this
discomion be given more time. But, unfortue
tately, as there are some prior engagements
fived for Ms Dhar, that will not be conve-
nient to him though it may be conveniont
to me. 8o, in that context, I suggest that this
may be kept in view and if not tomorrow, it
may be day after tomorrow.

SHRI VASANT SATHE : We want both
of you to be present,

MR, CHAIRMAN : The
Parliamentary Affairs is here and he has
noted it down. He will certainly take note of
your convenience.

Shri D, N. Tiwary
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BHRI CHINTAMANI PANIGRAHI
(Bhubaneswar) : Iwant to pinpoint certain
things with regard to the backward areas'
development, However I must at the outset
refer to what my friend from the Swatantra
party said about me in reference to the Naval
Training Institite. I am happy to know that
he has & vety dear heart for me. I know why
he is 50 despaired, This Parliament has taken
out the privileges of the ex-rulers and also
their privy purse, The people of Orissa have re-
lugtanty divested these ex-rulers of their power
also. T understand why Shri P. K. Deo fech
so much despaired after being divested of the
three Ps because of the growing people's power
in this country. But I do not despair. I try
to get things done

Shri Dharia and Shri Dhar are in charge
of planning. Poverty is a gigantic problem in
the country. Some latest studies have been
made with regard to the magmtude of this
problem in this country by Mr. Dandekar,
In those studies it has come out that at the
beginning of the Fourth Plan out of 532.7
million people, 223.5 milfion, that is 41.9 per
cent, live below the poverty line in this coun-
try. The per capita income is Rs. 324 for the
rural population and Rs. 486 for the urban
population. And 419 per cent live below
this level. But neither the gross national
product nor the average per capita income is
any real index of general prosperity because
in many wvillages I know that there are persons
who are getting not even 50 pauc a day.
People have to take to the roots of the trees,
8o some of these figures are misleading.

There is a cell in the Planning Gomnmimion
which had made a study of the resources
the southeastern region which comprises 26
districts of M. P., Orissa, Bibar, West Bengal
and U.P. It is a revealing survey indeed.
It says that the region comprises 1,35,000 «.
tiles and 3.9 million people of whom 45 per
cent belong to Scheduled Castey and Tibes,
It produces 75 per cent of the country's
mineral output in vafue and i endowed with
50 per cent of the coal reserves, 80 per cent
of iron and 89 per cent of the manganese
deposits and 60 per cent of the stomic ele-
ments of the nation. Its hydel power poten-
tial s cstimated to yield 4217 mw, besides
unbimited scope for development of thetmal
power,

ncighbouring region. You must be aware of
publlehad statistics, Statistios will say that
mmmmw.m@mmm
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investment. Thece are two wtoel mills aod
really they are heavy capital consuming indus-
tries. The ancilavy industries whith need 1o
develop arourd thowe heavy mifly whith will
provide employment to millions, and by which
industrics will spread to every home, these
bad not been taken care of, The Planning
Commission must look into this aspect ; itis »
must,

In Orisa, we had electnfied 2615 villages
out of 45,000 villages. There are States which
have got more than 5000 km of railway line
while Orissa has got only 2115 ks of railway
Iine. Other States have got 53, 60, 89 etc.
miles of road for every hundred square miles.
But Orissa has got only 37 miles of road per
bundred square miles. In the Reld of irriga-
tion, Bibar and Orissa are almost equal. In
Bihar, arca imigated is about 16 per cent
and in Orissa it is a little about 15 percent.
In the distribution of backward population,
Orima has the highest percentage 40 per rent.
Other States have got 10, 15 or 20, Ths s
the magnitude of the problem of backward
regions in different spheres.

The Planning Commusion has identified
223 districts as backward districts. Why not
form & Backward Development Authority P
Mr. Dandekar has suggested for planning for
an annual investment of Rs. 1000 crores for
some years for developing backward regions,
1 suggest that therc should be a Backward
Arcas Development Authority with an initial
capital of Rs. 8090 crores, with mandatory
power from Parliament. It should not be hke
the boards set up for Rayalaseema in Telen-
gana. Thete kinds of boards devoid of manda-
tory authority never help.

The Planning Commission has allotted 10
per cent of the entire plan for the backward
States. But if you fook into the budget of the
State Governments, what do you find ? Capital
attracts capital. Infrastructure attracts induse
tris, These are the economic jaws, The
ocnly regions which advance are the regioos
around motropolitan cities like Calcatia, Dethi,
Bombay and Madras 46 per cent of the induse
tries in West Bengal are sitoated within 40

two yeats of the fourth
Plan and in the §fth plan, 1 inslet that during
these years, regiooal lmbalanes miost be
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planiing unit, Whatever shosey you are
going to allot in the remsining two years of
the fourth plah and in the Gfth plan for the
backward vegions, you should separately allot
so much money for each backward district
snd that district development authority will
be authorised to ulilise that money.

Of course, the Planning Commission have
taken certain steps for removal of regionsl
imbalances. They have appointed committees
and the reports of the committees arc there.
You should deslicense the backward regions in
respect of industries so that they can be star~
ted in the backward arcas. Then, it is said
there is black money to the extent of R
8000 or 4000 crores. Give thein five yeans'
time to go to the backward arcas and invest
their black money there for turning it into
whitec money and in the process develop the
228 backward districts. My suggestion may
not appear radical to some, but I think this
can be conmdered.

MR. CHAIRMAN : Befare taking up the
Haif-an-Hour discussion I want to make onc
point very clear. The fixation of more time
for this motion will go to the Business Advisary
Committee. So far as the day for further
discussion of this motion is concerned, that
will be decided by the Government,

s ot

17.38 hrs.

HALF-AN-HOUR DISCUSSION
NORMALBATION oF RELATIONS Wit CHINA

SHRI SAMAR GUHA (Contai) : M.
Chairman, just a few days before, in reply to
one of my questions, Shri Surendra Pal Singh
replied that our Ambassador in  Warsaw  had
& courtesy meeting with his Chinese counter
part there, | would have been happy if it bad
boen described as “a courteows meeting of
exchange of good will between Indian and
Chinese Ambamadors®,

It is good news that our charge & qffirs in
Peking, Shei Brijesh Mishra, had & good chat
with the Chinese officials in Peking on the
15th August celebrations in our miswion there,
It came over the radio and I say it is 5 good
sign. Though it will be disappointing to us

tauch beopuse we have given the
to Skl Phustoo Lo play the
game on w with the belp of
Chioa. Por instance, If we had agreed to

BRAVANA 25, 1894 (S4%4)

Chiss (HAML, Disc.) 410

the recogmition of Bangladesh perhaps Shri
Bhutto would not huve got an oppostunity to
Play China on Bangladesh.

I want to caution the Government that
vome kind of a new pattern of new politics i
developing. At least, Shri Bhutto is trying to
develop a new politics of Pini-Peking-Tehran
axis, And I believe Government know the
Shah of Iran hag shown a cortain gesture to
Peking. I think our Forcign Ministry has
taken note of that.

Recently, a very radical poltical step has
been taken by the Big Powers. The border line
of the international pofitics of alignment and
non-elignment i almost missing. I think a
completely new pattern is developiog in in-
ternational deplomatic relations after the
meeting of Mr. Nixon with Mr. Mao Tsc
Tung and Mr. Brezhnev.

The Hon. Minister should also take note of
the fact that there is radical change in the
inside politics of China. After the Cultural
Revolution of China we noticed a certain
tendency, That tendency is gradually chang-
ing to a new pattern of diplomacy. Chins is
trying to normalisc its relatioms with other
powers from whom it tried to withdraw.
Another significant factor is that some kind
of métamorphosis is going on inside China.
The tussle between the civil wing and the
military wing of the Communist Party is
coming to an end, With the liquidation of
Lia Piag, the civil wing is more or less in
control to decide the fate of China, That is
a very significaat event in regard to Chinese
politis and Chinese point of view on inter-
national relations. We already notice certain
changes, at least in their attitude towards
Vietnam, Cambodia and Laos and her ap-
proach to Japan.

¥ should also like to draw your attention
to the fact that China’s attitude towards India
is slso changing. In 1967, 1968 and in 1969
perhaps, we remember almost every day, China
was encouraging Naxalites over Peking Radio
and Chiba was thinking-—some ncws appeared
in their official paper—that Indisn States were
going to dhintegrate, They were giving all
kinds of inspiration to Nakalites to go ahead.
But they have now changed their attitude.
Not oaly they have stoppsd that, not only
thiey are not supporting Maxalites, but ccrtaia
eadical changes have taken place in the Sulbe
coutinent, ..

AN HON. MEMBER ¢ What about thels
appott: vo Pakintiin 7 {Futerrption.)



